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o,
The Registrar,

Hon’ble National Green Tribunal,

Copernicus Marg, New Delhi,

E-mail — judicial-ngt@gov.in

Sub: Submission of compliance report pursuant to the order date
15.02.2024 passed by Hon’ble National Green Tribunal, New
Delhi in the matter of O.A. No. 725/2022 (Anurag Sharma Vs

State of U.P. & others)

Sir
In Compliance of Hon’b;e NGT order dated 15.02.2024 in the
matter of O.A. No.-725/2022 Anurag Sharma Vs State of U.P. & others,
the compliance report is being filed herewith.
[t is requested that the aforesaid compliance report may be presented

before the Hon’ble Tribunal for kind consideration. |
Yours faithfully,

Encl: As above \/{
)42 cg PO

(Deepa Arora)
Regional Officer

9. U. 3rard Qe ST, (QrergRT Ais=1T) HT-1YR S, SMHI— 284001
U. P. Avas Vikas Colony (Talpura Yojana) Kanpur Road, Jhansi (U.P.) - 284001
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Compliance report in pursuant to Hon’ble National Green Tribunal, New Delhi order
dated 13.02.2024 passed in the O.A. No.-725/2022 Anurag Sharma Vs State of U.P. &
others

That it is submitted that Hon’ble NGT, New Delhi has passed order dated 15.02.2024 on
O.A. No.- 725/2024 Anurag Sharma Vs State of U.P. & Others. The operative part of the
Hon’ble NGT order is reproduced as below:-

......... 9. Learned Counsel for respondent no. 4-UPPCB also seeks time to file further
report.

10. Further report by respondent no. 4 be filed within two months by e-mail at judicial-
ngl@gov.in preferably in the form of searchable PDF/OCR Support PDF and not in the
Jorm of Image PDF.

11. List for further consideration on 16.05.2024.....

That in compliance of the above order respondents No.- 4 UPPCB has inspected the said unit of
Respondent No.-2 the project proponent on 01.05.2024. During inspection observation were
found as under.

In view of complaint made by the residents of village Burogaon and village Mirchwara,
Post Burogaon under the Block Bar and Tahsil-Mahrauni, Lalitpur, officials of U.P. Pollution
Control Board visited the village Burogaon and Mirchwara and also discussed the matter with
local residents. A list of person with whom discussion were made and their opinion is being

tabulated for reference. Following information were gathered from villagers.

Table:1 List of the residents/villagers with their opinion

'S.N. [Name  of Villager’s Health status of | Health status | Status of Crop
Village Name/Resident name | the villagers/ | of  animals | due to TPP
& occupation Resident due to | due to TPP
TPP I

1. Mirchwara | Sri Nirbhan Singh s/o Sri | No side effect on | No side effect | Good crop, no
Rachhpal Singh; Farmer | health due to TPP | of TPP effect of TPP

2. Mirchwara | Sri Rajvendra Singh s/o | No side effect on | Good Good crop, no
Bhagwat Singh; Farmer | health due to TPP effect of TPP

3. Mirchwara | Sri Narendra Singh s/o | No side effect on | Good Good crop, no

. Harnam Singh; Farmer health due to TPP effect of TPP

4. Mirchwara | Sri Gopal Kushwaha s/o | No side effect on | Good Good crop, no
Komal Kushwaha; | health due to TPP effect of TPP
Farmer _

3. Mirchwara | Sri Jitendra Yadav s/o | No side effect on | No side effect | Good crop, no
Sobaran Yadav; Farmer | health due to TPP of TPP effect of TPP

6. Burogaon Sri Ummed Yadav s/o | No side effect on | No side effect | Good crop, no
Bhagwan Singh; Farmer | health due to TPP | of TPP effect of TPP

4 Burogaon Sri Kartar Singh s/o Rati | No side effect on | No side effect | Good crop, no
Ram; Farmer health due to TPP | of TPP effect of TPP

8. | Burogaon Sri_ Durg  Singh s/o | No side effect on | No side effect | Good crop, no
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| Khalak Singh; Farmer health due to TPP | of TPP effect of TPP |
9. Burogaon Sri Anurag Goswami s/o | No side effect on | Good Good crop, no
Rajaram Goswami; | health due to TPP effect of TPP
Farmer
10. | Burogaon Sri Sandeep Katare s/o | No side effect on | Good Good crop, no
Sitaram Katare; Farmer | health due to TPP | effect of TPP

Air Pollution (Ambient Air Quality & Flue gas emission):

LPGCL (TPP) has installed four Online continuous ambient air quality monitoring stations
(CAAQMS) at Hostel area, Nursery area, admin block and CHP area and the results shows that
the minimum concentration of PM10 was 24.20, 16.26, 33.95 and 19.23 n‘;icrogram/l\lm3
respectively and maximum concentration was 94.61, 38.79, 75.41 and 99.18 microgram/N m’.
Concentration of PM 10 found well below the prescribed limit. The data and location of online
Ambient Air Quality Monitoring Station at Lalitpur Power Plant is annexed as annexure -1

Impact on cattle:

Based on the discussion made with the resident of village Mirchwara and Burogaon, no adverse
effect was reported by villagers/residents. Health of cattle was found physically sound in the
villages as per the report of Chief Veterinary Officer, Lalitpur. Certificate provided by Chief
Veterinary Officer Lalitpur is annexed as Annexure -2.

Impact on human Health:

Respondent No.4 officials of UPPCB have visited the referenced villages regarding health
issues of human being. As per discussion held with villagers, no adverse impact on health was
reported by them.

Impact on the Agriculture activity due to Air Pollution:

In this regard Respondent no. 4 officials of UPPCB have visited the agriculture fields and
interacted with residents/villagers of concerned villages. Villagers have not reported any
adverse impact on crop due to Plant (Thermal Power Plant) operation activity in village
Mirchwara and Burogaon of District Lalitpur. Villagers have told that no change in yield of
agriculture production was seen in last 5-6 years. They also told that availability of ground
water has increased due to water conservation activities. Latest Certificate provided by the

District Agriculture Officer Lalitpur is annexed as Annexure -3.

Fly Ash utilization/Dumping:

M/s Lalitpur Power Generation Company Limited is transporting maximum fly ash through
Rail rake and Bulkers in cement industry and utilized it in manufacturing of cement/ cement
based products. It is also being used for road construction and other activities. Rest unutilized
fly ash and bottom ash is stored in Ash pond.

M’s Lalitpur Power Generation Company Limited is dumping the ash in Low lying area to
reclaim it and make it suitable for agricultural and other purposes after taking due approval

Neupt—
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CTE/CTO from UPPCB. Till date LPGCL has granted 4 CTE for disposal of ash in low lying
area. Copy of latest CTE- 202744/UPPCB/Jhansi (UPPCBRO)/CTE/LALITPUR/2024 Dated:-
06/03/2024 is being attached as Annexure-4

The Project proponent has informed that during the FY 2023-24 total 29.36 Lac MT ash is
generated, out of which 5.76 Lac MT is bottom ash. Unit has utilized 19.09 Lac MT fly ash in
cement manufacturing and 10.23 Lac MT of Pond/fly ash utilized in low lying area
reclamation. The fly ash/pond ash utilization/disposal is 100.17% of total ash generated in the
FY 2023-24.

The ash disposal sites also visited by the officials of UPPCB and found the
disposal/reclamation activities as per the guidelines issued by CPCB for ash disposal and fly
ash notification dated 31.12.2021 issued by MoEF&CC. Farmers /villagers who have consented
for reclaiming there land were fully satisfied with the outcome of disposal/reclamation
activities of LPGCL.

Recommendation(s):
The industry needs to be directed to comply the following:

1. The TPP unit should ensure the compliance of different conditions stipulated in the
environmental clearance.
2. M/s LPGCL must ensure the compliance of conditions mentioned in the consolidated
consent and authorization (CCA) issued to unit.
3. The unit must get the periodically monitor the ground water quality and soil
characteristics around dump yard for evaluation of any impact
4. The project proponent must take preventive care for control of fugitive emission, area
source emission and line source emission while transporting and reclaiming the
agricultural/ barren land.
. The project proponent must comply with the notification issued regarding the fly ash
utilization.

whn

Therefore, the response of the UPPCB is being field for the kind perusal and consideration of
this Hon’ble Tribunal.
Yours’ Sincerely

Dﬂated : M_/D%ﬁ

(Deepa Arora)
Regional Officer
Uttar Pardesh Pollution Control Board,
Jhansi
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AAQMS_1 (Hostel)

AAQMS_2 (Nursery)

AAQMS_3 (Admin)

AAQMS_4 (CHP)

Time CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS | CAAQMS
CO(mg/m®)[NOX(ug/m*| PM10(pg/ | PM2.5(pg/ | SO2(ug/m*|CO(mg/m®)|NOX(ug/m®| PM10(ug/ | PM2.5(ug/ | SO2(ug/m* |CO(mg/m’)|NOX(ug/m®| PM10(pg/ | PM2.5(ug/ | SO2(ug/m®|CO(mg/m®)|NOX(ug/m®| PM10(pg/ | PM2.5(ug/
(avg) ) (avg) m®) (avg) | m®)(avg) ) (avg) (avg) )(avg) | m®)(avg) [ m®)(avg) ) (avg) (avg) ) (avg) m®) (avg) [ m®)(avg) ) (avg) (avg) ) (avg) m®) (avg) | m®) (avg)
01-04-2024 00:00 0.22 24.78 93.74 27.36 5.5 0.48 23.65 19.8 53.64 13.26 0.37 11.29 56.13 19.17 3.86 0.37 16.7 27.22
02-04-2024 00:00 0.23 24.47 94.61 28.99 5.84 0.5 31.92 28.92 34.23 19.57 0.39 12.42 64.38 22.45 4.81 0.33 21.95 99.18 26.3
03-04-2024 00:00 0.25 25.35 93.5 29.41 6.04 0.58 26.26 31.04 34.53 11.02 0.44 12.48 71.2 24.93 4.73 1.07 19.15 54.05
04-04-2024 00:00 0.31 24.85 31.34 5.87 0.47 24.39 31.51 28.97 7.73 0.43 12.48 70.09 25.85 4.47 1.14 25.23 44.2
05-04-2024 00:00 0.27 23.13 48.36 24.33 5.55 0.52 57.78 23.91 21.01 12.68 0.38 10.37 58.04 21.53 4.07 0.73 23.26 77.31 23.73
06-04-2024 00:00 0.24 22.56 63.34 27.78 5.76 0.55 29.92 37.92 21.61 10.9 0.38 11.46 75.41 24.07 4.51 0.74 26.3 57.51 22.16
07-04-2024 00:00 0.31 23.41 55.21 29.85 6.21 0.72 35.72 38.79 27.7 13.71 0.53 13.28 73.11 28.31 5.37 0.58 18.84 64.55 21.99
08-04-2024 00:00 0.26 23.46 36.64 20.04 7.21 0.41 23.71 19.25 15.73 11.54 0.46 10.68 51.91 16.43 3.92 0.75 14.93 44.54 18.67
09-04-2024 00:00 0.34 24.49 72.97 32.06 6.13 0.48 16.92 24.67 19.12 6.82 0.55 11.38 69.8 21.47 4.93 0.79 16.56 57.95 27.66
10-04-2024 00:00 0.28 22.98 41.25 25.33 5.58 0.5 16.02 24.23 17.76 5.95 0.43 9.65 64.42 19.01 4.05 0.55 11.41 40.23 19.79
11-04-2024 00:00 0.26 23.24 31.19 22.31 6.26 0.42 15.06 20.09 13.46 6.41 0.45 10.11 53.07 18.54 4.18 0.86 12.37 47.73 20.37
12-04-2024 00:00 0.23 22.74 31.78 22.62 6.03 0.37 12.13 20.14 13.34 7.09 0.4 9.6 46.08 19.04 4.33 0.61 9.53 34.06 17.4
13-04-2024 00:00 0.33 24.13 33.58 26.06 5.88 0.44 14.8 21.17 14.28 5.79 0.42 9.68 37.2 17.76 4.21 0.51 9.51 23.87 13.25
14-04-2024 00:00 0.22 50.36 90.59 8.03 0.26 20.8 26.82 6.32 0.41 10.16 35.68 17.42 3.89 0.62 9.68 19.8 16.94
15-04-2024 00:00 0.29 25.37 25.22 25.43 5.73 0.34 18.7 19.77 13.52 5.16 0.44 9.68 33.95 20.84 3.69 0.99 9.96 30.5 24.4
16-04-2024 00:00 0.23 26.08 24.2 23.2 6.06 0.28 21.78 18.01 12.05 5.47 0.36 9.5 34.16 18.11 3.56 0.71 10.53 31.19 19.71
17-04-2024 00:00 0.22 25.46 31.46 20.85 5.68 0.29 21.69 16.26 11.55 5.67 0.31 9.74 37.59 5.95 3.65 0.3 11.23 19.23 11.39
18-04-2024 00:00 0.41 24.98 37.05 22.57 5.9 0.4 21.42 18.92 14.37 7.01 0.46 13.93 45.61 5.59 4.17 0.88 21.47 34.74 15.36
19-04-2024 00:00 0.24 24.92 32.62 22.93 6.29 0.38 25.32 18.42 13.44 5.98 0.64 12.81 49.16 5.79 5.64 0.98 18.82 50.93 22.53
20-04-2024 00:00 0.21 24.23 33.86 23.41 5.84 0.38 16.24 18.61 12.84 5.69 0.68 11.41 39.53 13.64 6.59 0.77 11.19 44.03 20.59
21-04-2024 00:00 0.28 24.09 35 23.02 5.92 0.46 28.88 22.34 16.58 7.86 0.56 11.61 44.57 18.96 4.53 1.4 14.65 45.42 20.32
22-04-2024 00:00 0.29 24 34.43 29.73 6.05 0.43 19.43 22.95 15.97 6.38 0.6 11.3 46.42 24.19 4.51 1.36 11.66 46.53 29.53
23-04-2024 00:00 0.27 23.69 33.17 27.09 6 0.4 13.78 21.9 14.88 6.37 0.47 10.01 44,03 18.78 4.36 0.89 11.83 40.96 19.42
24-04-2024 00:00 0.28 25.29 46.9 29 6.11 0.46 9.04 24.94 18.19 6.46 0.5 10.97 53.64 20.08 4.8 0.5 19.87 50.02 16.28
25-04-2024 00:00 0.39 24.94 43.05 30.6 5.86 0.51 9.33 26.51 19.12 6.44 0.69 12.33 56.48 25.93 4.53 1.1 31.29 17.26
26-04-2024 00:00 0.35 25.74 38.51 30.17 4.67 0.5 8.99 24.3 17 6.2 0.62 10.86 51.83 24.37 4.52 1.08 59.45 51.11 21.13
27-04-2024 00:00 0.24 23.86 28.04 23.11 4.34 0.38 17.73 17.89 12.1 5.45 0.41 9.44 41.1 18.19 4.16 1.2 14.12 42.23 15.29
28-04-2024 00:00 0.32 23.67 44,02 27.88 4.51 0.41 19.4 24.69 19.47 6.78 0.45 11.21 53.36 21.31 4.59 0.97 20.58 57.97 19.13
29-04-2024 00:00 0.33 24.32 36.68 28.45 4.67 0.4 10.26 20.06 13.04 5.82 0.42 11.11 61.79 20.62 4.35 1.65 16.63 65.17
30-04-2024 00:00 0.33 23.85 48.28 27.45 4.54 0.38 15.24 24.81 18.71 5.96 0.41 9.61 53.78 21.07 4.42 0.45 15.75 35.58 58.88
Av 0.28 24.28 45.48 28.43 5.80 0.44 20.88 23.42 19.50 7.92 0.47 11.02 52.45 19.31 4.45 0.83 17.35 46.06 23.62
Min 0.21 22.56 24.20 20.04 4.34 0.26 8.99 16.26 11.55 5.16 0.31 9.44 33.95 5.59 3.56 0.30 9.51 19.23 11.39
Max 0.41 26.08 94.61 90.59 8.03 0.72 57.78 38.79 53.64 19.57 0.69 13.93 75.41 28.31 6.59 1.65 59.45 99.18 58.88




CAAQMS
$02(pg/m®

) (avg)

17.17
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26.4
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16.71

15.29

11.35

12.55

10.66

9.09

15.94
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14.31
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22.69

38.98
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21.57

35.55

24.29
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21.17
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UPPCB

...,;_,-..« UTTAR PRADESH POLLUTION CONTROL BOARD
% %&” Building. No TC-12V Vibhuti Khand, Gomti Nagar, L ucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.com, Website: www.uppch.com

Validity Period :01/03/2024 To 28/02/2026

Ref No. - 202744/UPPCB/Jhansi(UPPCBRO)/CTE/LALITPUR/2024 Dated:- 06/03/2024

To,
Shri AJAY VIKRAM SINGH
M/s LALITPUR POWER GENERATION COMPANY LTD
Village Mirchwara Burogaon Lalitpur (UP),LALITPUR,284123
LALITPUR

Sub : Consent to Establish for New Unit/Expansion/Diversification under the provisions of
Water (Prevention and control of pollution) Act, 1974 as amended and Air (Prevention
and control of Polution) Act, 1981 as amended.

Please refer to your Application Form No.- 24810870 dated - 08/02/2024. After examining the
application with respect to pollution angle, Consent to Establish (CTE) is granted subject to the compliance
of following conditions :

1 Consent to Establish is being issued for following specific details :
A- Site along with geo-coordinates :
B- Main Raw Materid :

Main Raw Material Details
Name of Raw Material Raw Material Unit Name Raw Material Quantity
Coal Metric Tonnes/Day 319840.0

C- Product with capacity :

Product Detail

Name of Product Product Quantity
Ash 319840.0

D- By-Product if any with capacity :

By Product Detail

Name of By Product Unit Name Licence Product Install Product
Capacity Capacity
Nil Metric Tonnes/Day 0 0

2. Water Requirement (in KLD) and its Source :

Sour ce of Water Details
Source Type Name of Sour ce Quantity (KL/D)
Mine Water 0.0

3. Quantity of effluent (In KLD) :

Effluent Details
Sour ce Consumption Quantity (KL/D)
Others(Dust Suppression) 60.0




Fuel used in the equipment/machinery Namé%o%uantity (per day) :

Fuel Consumption Details
Fue Consumption(tpd/kid) Use
Coal 29500 Boiler operation

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

For any change in above mentioned parameters, it will be mandatory to obtain Consent to Establish
again. No further expansion or modification in the plant shall be carried out without prior approval
of U.P. Pollution Control Board.

You are directed to furnish the progress of Establishment of plant and machinery, green belt,
Effluent Treatment Plant and Air pollution control devices, by 10th day of completion of subsequent
quarter in the Board.

Copy of the work order/purchase order, regarding instruction and supply of proposed Effluent
Treatment Plant/Sewerage Treatment Plant /Air Pollution control System shall be submitted by the
industry till 28/02/2026 to the Board.

Industry will not start its operation, unless CTO is obtained under water (Prevention and control of
Pollution) Act, 1974 and Air (Prevention and control of Pollution)Act, 1981 from the Board.

It is mandatory to submit Air and Water consent Application,complete in all respect, four months
before start of operation, to the U.P. Pollution Control Board.

Legal action under water (Prevention and control of Pollution) Act, 1974 and Air (Prevention and
Control of Pollution) Act,1981 may be initiated against the industry With out any prior
information,in case of non compliance of above conditions.

Specific Conditions:

1.Kindly refer your application for Consent to establish dated 08.02.2024 vide which you have stated
that the fly ash of Lalitpur Power Generation Company Ltd. shall transported for land filling under
the agreement with Khasra No./Gata No. 1970mi, Padwa, 164, Khiriya (Banpur), 52mi, Ganga
Sagar, 1308/6mi, Masora Khurd, 10, Bamhauri sahna, 101, Bamhauri Sanha, 1443, Toria, 771,
Bhawni, 2253, Mirchwara, 2111, Mirchwara, 835, Mirchwara Lalitpur, 306/20, Tor, 1123, Didaura
District- Lalitpur. to reclaim the agriculture land in this regard a conditional Consent to establishis
being issued subjected that the transportation of fly ash shall be covered vehiclesto control the
ambient air quality as per prescribed norms of fly ash disposal issued by Ministry of Environment
and Climate Change, Government of India.

2.In any case of public nuisance complaint this conditional Consent to establish shall be treated as
canceled so thisis your prime duty to observed and maintain the proper cover of Fly ash Flying in
near by area.

3. This permission have no authorization for the production of Fly ash generation and having effect
that the transportation of fly ash from Lalitpur Power Generation Company Ltd, Mirchwaraa,
Lalitpur premises to agriculture land of agreement farmer for reclamation of soil only.

4.The Industry Submit A bank Guarantee amounting to Rs. 50,000.00 (Fifty Thousand ) within 15
days as an assurance to comply with the code of Practice aswell as provisions of the Water
(Prevention & Control of Pollution) Act, 1974 and the Air (Prevention & Control of Pollution) Act,
1981.

5.This conditional permission is being issued in regard of Letter N0.-468/18-2/2019 dated 20-
092020 under the provisions of MSME (Establishment and Operations) Act of 2020.

6.The Board reserves the right to revoke this conditional consent to establish which has granted at
any timein case that industry is violating any of the provision of the Air (Prevention & Control of
Pollution) Act, 1981 and water (Prevention & Control of Pollution) Act, 1974 and as amended time
to time.

Please note that consent to Establish will be revoked, in case of, non compliance ot any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the
conditions specified above. Industry is directed to submit its first compliance report regarding above
mentioned specific and general conditions till 06/04/2024 in this office. Ensure to submit the
regular compliance report otherwise this Consent to Establish will be revoked.



Digitally signed by
433 Dee pa Deepa Arora

Date: 2024.03.06
Arora 11:46:16 +05'30"

REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANSI

Dated:- 06/03/2024
Copy To-

Digitally signed by
CEO-2, U.P. POLLUTION CONTROL BOARD, LUCKNOW Deepa Arora
Deepa Arora Date: 2024.03.06
11:46:36 +05'30'

REGIONAL OFFICER
U.P. POLLUTION CONTROL BOARD, JHANSI
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